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CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE

Reported use of Ethylene DI Bromide
for fumigating foodgraiis, which causes
cancer, infertility and deformity in new-

. .born children

SIIRI LAL K. ADVANI (Madhya
Pradesh): Mr. Deputy Chairman 1
call the atteniion of the Minister of
Agriculture to the reported use of
Ethylene DI Bromide for fumigating
foodgrains, the use of which causes
cancer, infertility and deformity in
new-born children, and the action taken
by Government in this regard.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA)). Mr. Dep-
uty Chairmah, Ethylene Dibromide (EDB)
iz registered as 5 fumigant under the
Insecticides Act, 1968 since long and
has been in use in this country for
more than two decades against stored
grain pests, While granting registra-
tion, critical evaluation regaraing its
safety and efficacy was done by the
Registration Committee constituted
under Section 5 of the Insecticides Act:,
1968,

In this country, treatment of stored
foodgrains with EDB is done only once
a year, and not more than twice in the
entire life span of the slored food-
grains. The major users of EDB are
the Food Corporation of India ana the
Centra] and the State Warehousing
Corporations. It is also used in small
quantities on stored grains by farmers
ang others, ° o

. News items have recently appeared
in the Press stating that scientific
studies abroad on Laboratory Animals
tend to indicate EDB to be a cancer
causing agent and that it is usually
potent in causing cancer, mutation and
sterility in animals,

In Inaia, EDB is uséd mostly for
Space fumigation of sheds where 1ihe
grains are stored in bags. During the
process of cleaning, milling andq cook-
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ing, the residues get eliminated. EDB

is a highly volatile substance and con-
sists of organic and inorganic bromi-
des. In a fropical couniry like ours,
due 1o high temperature the organic
bromide released from EDB dissipates
completely. The jnorganic bromide is
left hehina as residues in negligible
guantity ranging from 2 te ¢ parts per
million. This ordeér of residues in the
foodgrains is far below the permissible
limit of 25 parts per million for food-
graing under the Prevention of Food
Adulteration Act, ‘

L

The Government will take an apptu-
priale decision regarding the continued
use of EDB in India after considering
the views of the Registralion Com-
mittee constituted unaer the Insectici-
des Act and other expert bodies con-
cerned,

SHRI LAL K. ADVANI: Sir," T
wish this House ~ had occasion 1o dis-
cuss the problem of hazartls of pesti-
cides in general, This is a very seri-
ous matter, particularly in the Third

World where the bulk  of these pos-
. ticides are imported from the West,
particularly .from America. In  the

U.S. where there is a very powerful
lobby of mullinationals which is in-
terested in promeoting the use of pes-
ticides in these Third World countri-
es lhough several of those pesticides
have been banned in America itselt
ang in cther advanced countriecs,

Sir. loday's Call Atlention refers
mainly to the use of ethylene dibro-
mide. I am sure that the Minisier
is aware that cthylene dibromide is
mainly used as an additive to petro-
leum produet to gasolane. But since
1940 it has been used even for agri-
cultural purpose ‘gs 1 pesticide, as
a soil fumigant to ward off rcot
worms in vegetable crops, and for
post-harvest fumigation to kill pests
in stored foodgrains.

Sir, -in 1974, the Natlional Cancer
Institute of America conducied cor-
tain laboratory eXperiments on ani-

mals and they came to the conclus’
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sion that evep traces of ethyleno dibro-

mide cause concer. So they recom-
mended that this should not he used.
However, it continued. By 1973, oth-

er studies were conductad-and they
revealed that there is a link between
dibromide and infertility
and genetic disorders, to which also
a reference has been made in my
Call Attention motion., It was in late
1980 that the Environmental Protec-
tion Agency in Americ, which is a
very important Lody there, decided
to phase out EDB altogether saying
ihat it should not be used for agri-
cultural products or as fumigant, And
they gave the rnanufacturers three
vears to phase it out. They said that
within three years EDB should not
be in use, and should be phased out.
However, as 1 said earlier, this pro-
duct has a very powerful lohby and
that lobby brought pressure {o bLear

on the Reagan Goverament, as a re-

sult eof which their protagonists
within Government asked them to ig-
nore the three years’ notice of the
Environmental Protection  Agency.
And so went on, This became a con-
tinuing war. The laiest position is
that the EPA are very firm about it.
In fact, 20.senior officials of the En-
vironmental Protection Agency have
resigned on the issue; it is so serious
a issue there. But my question to
{he Government 1is that while this
kind of war continues in America bet-

" ween this EDB*lobby and those who

are interesied in public health and
environment, is the Government aw-
arve that{ the use of EDB as a fumig-
ant  as a soil fumigant or as a post-
harvest fumigant of stored food-
grains has been hanned already in
Canada, in Britain, in  South  Austra-
lia and in Western Australia. I have
named four important countries
where the use of ethylene dibromide
or any of its mixiures has been total-
Iv banned because it has been found
) be harmful and poisonous.
In fact, as I said at the out set this
is a very grave ijssue. An assess-
men{ has been made by the WH.O.

{ RAJYA SABHA ]
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that every year in the Third World
ahout 3.75 lakh people sutfer from
pesticides poisoning, out of whom ten
thousand person die. This is an  ela-
borate study and, therefore, the
W.H.O. have warned again and again
about the hazards of pesticides use.
I am not one of those who are oppo-
sed to the use of pesticides altoge-
ther. I can wunderstand that in a
country like India perhaps the alter-
native would be utter starvation. But
there has to be caution, extra caution
and extra regulation, and it is  there-
fore, that in this specific case where
a particular product has been tanned
in so many couniries I am not able
to understand why a similar ap-
preach has not been adopted in India,

Sir, would- the Government iell
me, whether there is a communica-
tion from the ¥Yood &  Agriculture
Organidation of the United Nations,
the communication is dated 13-2-1984,
recent, which says that a joint meet-
ing of the FAO panel of experis op
Pesticides Residue in Food and the
Environment and the WHO Expert
Group on DPesticides Residue, con-
cluded that “the level of residues to
be accepted in some stored products
fumigated with dibromide ethylene or
any of its mixtures did not accord
with its assessment and it therefore
felt thay the use of this fumigant
in these circumstances s inadvisa-
ble.” So, here is an expert group of
the U.N. also which has by a com-
munication  told the developing
countries, do not use it, And, if
this is so, why has the Food Car-
poration of India decided to import
600 tonnes of this chemical to treal
foodgrains in storage? When was this
decision taken and it is only today
that in the reply the Government has
said that the Government will take
an appropriate decision regarding
the continued uze of ethylene ditro-
mide in India after considering the
views of the Regisiration Commit-
tee constituted under the TInsecticides
Act and ofaer expery bodies con-
cerned. If the maitler is still under

consideration how has the decisjon
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been taken to import, or, has that de-
cision been suspended in the mean-
while? When was this matter refer-
red to the Registration Committee?

Sir, another thing that I would
like to know is since when have we
been using ethylene dibromide? What
are the other fumigants that  are be-
ing used and what is the relative
proportion of the two? And what are
the merits and demeritis of these
fumigants according to the Govern-
ment’s assessment till now? It goes
to the credit of the press that has
highlighted this issue and drawn the
altention of the public to the dangers
involved in the use, continued use, of
ethylene dibromide.

Lastly, Sir, I would like to know
what is the total quantum of fumi-
gants used in the country how much
is indigenously produced and how
much is imported? And, who are
the main manufacturers of this ethy-
lene dibromide in India? Thede are
the questions to which I would like
to have answers from the hon. Min-
ister,
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[+ gandq acan qea]
Rar sArgrfgy 1 fagwr & A
9C HUG FC I AFAT A W@
g AF AR AL [Ar «ET

SHRI SHRIDHAR WASUDEQ
DHABE (Manarashtra): This I8a
very important matter so far as the
health and security of life of the  peo-
ple is concerned . Sir, the wheat is
being distributed through public dig-
tribution system and unless there
is a guarantee that the Food Corpo-

- ration of India preserves the food-
graing and takes steps, it will be a
great risk and may result in calami-
ties, 1 find that in foreign countri-
es, this question had Yeen discussed
and many countries have banned the
use of EDB, like Canada and the
US.A. Sir, in the ‘Newsweek’ gnd the
‘Time* on 13-2-84, the Envircumental
Protection Agency Chief has asked
for lohg-term planning agamnst the

[ RAJYA SABHA ]
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ernment will take an appropriate de-
cision; but I would like to invite your
kind atlention to *he preceding para
which says: “The inorganic bromide
is left benhind as residues in negligi-
ble quantity ranging from 2 to 5 parts
per million. This order of residues
in the foodgraing 1s far below the
permissible limit of 25 parts per mil-
lion for foodgrains under the Preven-
tion of Food Adulteration Aect” I
have got a lurking feeling thal it is
because of the mulinationals why are
trying to find a ground for dumging
it, and because in {heir own countries
where it is produced, it has %een ban-
ned, they have to seek alternate
areas. I think, I have a  feeling, un-
der the influence of these  multi-nati-
onals, Government is geing to take
a decision. This is because, Gov-
ernment says, it is only negligible.
Look at the paragraph wherein it has
been stated that it is only negligible
part. Therefore, under this - pro-

~ 'health risk and recommended ban on
-~ the use of EDB as fumigant for the
foodgrains and other food products.
Sir, the major two parties using
EDB are the Food Corporation of

text, I have & feeling that the coun-

| try is going to have, will continue to have
i this EDB as a fumigent. Secondly,
from the evidence which has been

brought forward in this ‘august House,

India and the Central and State
warehousing Corporations. I would
like the Minister to tell us as to what
are the other parties, the private
companies which are using this che-
mical for the preservation of food
products, like EDB, . which has been
found to cause cancer, Secondly, the
“tatement of the Minister is alarming
that they are still thinking of taking
' “tens after cons'ldering the views of
the TRegistration Committee. This

Is a matter in which they ghonld
have taken urgent steps. Any de-

lay is dangerous to lives of thousands .

of the people. May I know whether
the Minjster will take urgent steps
so that its use is stopped and alsp to
please let us knoew which are the
other partles interestad in the use of
EDB and what is the total consump-
tion in the country,

PROF. C. LAKSHMANNA (An-

dhra Pradesh): Sir, while the Minis-

ter was replying, he stated that Gov-

it iy very clear that this Is a very
dangerous and deadly poison. There-
fore, my first question is, has the
Government made any effort tfc find
out an alternative fumigant? Sir, as
it has been pointed out earlier, it is
necessary that things should be pre-

gerved. It is necessary that things
should he protetted from certain
pests and diseases. Therefore, has

the Government made any effort
through its research wing to fing éut
an alternative Ffumigant which will
not affect the health of the peopie?
If not with a huge research orga-
njsation at the command of the Gov-
ernment, what for is this in existen-
ce?  Then, secondly, has any res-
earch been made by the Government,
on the part of the Government of
India, as to what is the impact of this
fumigant on the poorer sectiong of the
people? Has there any research been
done? Has there bheen any effort
made by the Government because I
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have a feeling that in all these mat-
ters, just as the Ihird World Coun-
tries are the dumping ground, the
poorer sections of the society are
the dumping ground, They are the
worst  victims.  Therefore, T would
like to seek a clarification from the
Government on these tweo matters
firstly, whether an alternative fumi-
gant has been found ou* and, sec-
ondly, how it is affecting the peorer
sections of the Indian soclety.

ot g3 fastr woly (I W3wW) ¢
ArGI, FNEATAF  TGTET FT WART
gATX mrarsAl ¥ A HT-AAE
¥ g & fag fear o ar #
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2w &\ udy fafy § ey A
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7 ndT A g@ AR fwaw @
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®w O far v =ifgn A
gmiaT faedx x$ =gt & wefen
sraz mfz 63 7% wafy f=o gu
ot F #Hegw § € qr feemze &
faegar saw aff & w@r & 0 age
q7 favag & ux g g€ AW
a3 & fF 3m Ufeemzes @ Aqram
gH QATA A gAC AT I T A
oon BW ¥ wmgw dz aw fam §
ity ofigqn & fem femr §, =
nar & oW g E awmd gfamt &
ot & wHgT g a0 AN <@ A
Foifs o9 s € f5 @ga @@
amgg WM FT shaq F GIv W,
gfaat & & F @ W Fearsr 1
FE TZd AT WBT HhEF  {FaT
g ¢ 1 zafag § s W ¥ Wy
v f5 sa faug ¥ gH wds
W afgg 139 saadt § o g
mE § Y garo wifem wfwa
wEr & T gIAArE gaEat &t
EMA W AE TAT § O F AN
At S ¥ arAAr wEgmr f5 o
ghiTa W §9 Ay AW 41 AceNnd
qrgA A & fway odr "adr & fw
Trar & U 57 gu g ar Fuk
AT AT A gAY G § 3dd
Fge @ w) fFEY @@ &Y
Dwifat s § 2 agd & fag .00
afrsu A ¥ s frm warg ?
o owrar & fr 9 wama aw
gfaR i T AT W IF a7 F}
anwd - ¥ e fessad @, &fwa
g @y st ¥ wgw wdm § T ua
y s R Afezardr v gam
A FR-TRARWT A% gizqr F
frTEt A Zr R § AT qHGT WET”
gmY w4 WMHt § owArw 9 &y
gear g & Ffww gt ax M
F1g A &t Fr fame ¥ fw

st oafl Fawn seawd s@ &

W
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[5t da= fasd <)
merEt ®  fessd g I e
qx At TAHT FST @YU HEIA
qTEr B

ay g feafa a7 w0 F fau
M S FrEw WE sfew &
Treal # St FHANA 7AW AR 1§,
UGTAFW, YTHT FIs Tareed favrero
T Y AN, Ta ART &1 IgA H
W gu frar g aifs afa
Y avg ¥ Ieervad 9 av=rfal
N frey & 4 Tw oad HoosmaEr
asgar faedt § f5 g9 Afecarze
T FAW FA § StgA & @aq
dar grar € | fww afz @ www F
qex g7 AW A ag e g, ar
Iay SArer WaWYd 39 F7 WrEmEar
§ wamar g f5 @t g o

& war S ¥ JAM Wgw fw
i TR FRwa WE gfear @i
eirewe fafesdy & e T X
X My & F, frHe a7 F g
gy o E, fwi TR oW &y
@Al & g@ma § afe zifq W
g, A THEH AT EH T WA Hh |

& s =g fr Gfeemee &
wan * a’ ¥ g ag Aifa w7
2 A IgmfE §d@ o Iwd e
W w7 fgAr gFwz w7

9 ¥ @ FI FZ 2, dA§
ot T mar g fF - g et
St &, 98 A grfawres A g,
wfes AT SUIEr wAmW 3FFr grfa-
FTF 91 &ar &, AT Har A7 o Far
fe wia § o a € < Ao fos-
w9 g g afEA af-wwr dr
g g f& ag sarsat saea faRay
¥ gmé st § Wi 3AF zEANE
w1 W wga weer adar gy
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ST WA TEm) ¥ owE FW
& oa®! WmEw AL g & | Y
ag @@ mar § fF oSt FRAw W
g T ¥R @1 wOs § Wil Sl
Aty WY Fraare geamg
Fr nfgu, & @A § 4§ T=w
e Cifgr fagd w1 qF@a a
g owF, @g W@ W AT
AT H @ fA@ @ &

T qTHIT W AR A A B
AT SEEFW FEN R ST 37T
wAmE  Fd §, 3w cEAr gl
am & st @ g ?

©F ad v wHAT wigm f
frex @t agl & #Hw  fFad Q@
Yfezmrze WY g, ag d€n TG
X gmT &W F W mmd f&¥ oad
g FoifF =T g § g1 IR AT
Ao ¥ dHed qd @mi & 1l
gar & 781 f& 9g @ WA &1
g Miay ¥l ¥ wEl e
AT ArgT @A

SHRI YOGENDRA MAKWANA:
Mr, Deputy Chairman, Sir, I agree
with the hon. Members and 1 can
understand their anxiety after ref-
erring to the press reports which ap-
peared in the newspapers but Sir,
I do not agree with them that it is
used to a dangerous limit in our coun-
try. There are different pesticides
which are used for fumigatinn for
the preservation of foodgrains in this
country. Out of them one js alumin-
ium phosphide which is mostly and
commonly used for fumigation by
food handling organisations, like the
Food Corporation of India, Central
Warehousing  Corporation and State
Warehousing Corvporations, This pes
ticide is used most commonly. Then
comes methyl bromide which is moatly
used for gquarantine purposes. And



169 Calling Attention 10 a

the third one is ethylene dibromide
(EDB) which is the subject matter
of the present Calling Attention Mo-
tion. This pesticide is used for pre-
monsoon godown fumigation. It is
not used for silo fumigation., It is
used only in the stock godowns in
order to preserve  the foodgrains and
it evapcrates because of hot climate
in this country, In 2ald countries, it
does not evaporate and creates prob-
lems. But it is not like that in this
country. The quantity which iz used
also is very negligible. The residues
come only 2 to 5 parts per million.
As T have stated in the statement, it
is not very high and particularly in
this country, the inorganic bromide
Teft behind as residues is in  negli-
Zible quantity ranging from 2 to S
parts per million, whereas the tol-
erance limit is 23 par’s per million.

PROF, C. LAKSHMANNA . I would
like to know whethar it is more pro-
vortion that is left behind in the Uni-
ted States where they have hanned it.
You said that it is only negligible
quantity. Is there any evidence that
it is non-negligible quaniity that is
left behind in USA?-

SHRI YOGENDRA MAKWANA :
It is a known fact that it evaporates
in heal. Because of the hot! climate
in this country, it évaporates,
fore, it remains less as residue and the
reports are that c¢nly 2 to 5 parts per
milliony are remaining as residue. I
am not concerned with the other
things. The important thing js the
residue, how much remains behing,
and it is 2 to 5 parts per milljon, ac-
cording to reports.

PROF. C. LAKSHVANNA: My
only point is this. Is jt that they had
25 to 30 parts elsewhare? And is that
the reason for banning there and not
here? So I would lik= to know from
the hon. Minister what is that which
is remaining. according (o reports, in
the United States. Unit>d Kingdom
and Canada wheare it has been ban-
ned?

There-
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SHRI LAL K. ADVANI: Even in

advanced countries, it has been found
that it is not possible to maintain the
doses, therefore, they have banned it.
Here it befomes even more difficult,
virtually impossible to do so.

SHRI YOGENDRA MAKWANA:
Will you please hear me, Mr. Ad-

vani? Then you can speak what-
ever you like,

SHRI LAL K. ADVANI: Just a
minute. I mav recall thal similar

urguments were advanced when there was
a dmand for a ban on FEthyl Parathion.
It was only after a tragedy occurred io
Kerala and many people died that it was
banned. So let this ban not come  be-
latedly after scme {ragely actually
happens.

SHRI YOGENDRA MAKWANA:
Every drug has a toxic effect. Even
lifesaving drugs have toxic effect. That
does not mean that we  should ban
them, It is required for the vprao-
taction of the foodgrains against in.
sects.

SHRT LAL K. ADVANI: Refer it
to an expert body.

SHRI YOGENDRA MAKWANA:
But at the same time we should  take
all necessary precautiong and we
should see that the toxic is within
prescribed limits,

SHRI LAIL . ADVANI: Let wus

consult an expert body.

SHRI YOGENTURA MAKWANA:
I will quote the experts also. Please
hear me, Sir, ‘they are very keen
to know the opinion of the experts.
[ have also got the opinion of the ex-
perts with me.

SHRI LAL %. ADVANI: The:
are lobbying through some exnerts

SHRI YOGENDRA MAKWANA:
I do not want tu say {his noimally,
but it is because of the lobhy creai-
ed by the indigenous manufacturers
who are interested in pushing their
products that this hag come. But I do

r
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not want to go into it. I just want
to give the opinion of the cxperts

2

only. y

Sir, this is what the experts cay:
EDB gets evaporatad very quickly in

sub-tropical countries like India
where the temperature is 25°C for
most of the period during the year.

The possibility of residue being left
after fumigation with EDB on food-
graing will be well within the pres-
cribed maximum residue level of 25
parts per million under the Preven-
tion of food-Adulteration Art angd
rules,

Now the Central Food Technology
Research Institute, Myscre, which %
a well know institute, has given
this opinion on thig subject, One of
the leading authorities in the coun-
try on the use of grain fumigants,
Shri S. K. Majumdar, has opined
that there is no reason to be alarm-
ed. He has further stateqd that Prof,
Bruce Ames, Chairman of the Bio-
chemistry Department, University of
California, Berkeley, who is one of
the world known experts in this mat-
ter and a leading academic expert on
cancer-causing substanceg in foods,
bhas conecluded that EDB is only a
minor risk as compared to the host
of other carcinogens that have al-
ways been in foodstufls, There ap-
pears to be no reason whatsoever to
get panickly and discontinue the use
of EDB. Now, Sir, this is the opi-
nion of the experts. Even then we
took necessary precautions. As soon
#s this came to the notice of the
Government through the newspapers
anq through the reports available from
our embassy in Washington, this was
referred to the Registration Com-
mittee immediately after gciting the
iaformation in Arri}

The hon. Membher wanted (o know
how long it has been in use.  Siy
this EDB. has been in use tor the iasé
more than twenty vesrs,

Sir, about the reports whirh  ap-
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peared in. America, our Embhassy

there informed us that “We are told
that no firm decision has yet been
taken by the US Government, While
the USAD has accepted the EPA's
suggested standards, if any importer
w.shes to test the levels, they would
nead to do so through private com-
mercial  Jaboratories”. So, in Ameri-
ca also according to present informa-
tion it is not totally kanred but jt is
voluntary. They have given the guide-
lines to the user agenciss to resirict,
but it is only wvoluntary and no firm
decision is taken by them even to-
day, So far as the U.K. is concern-
ed, yes, it is banned there. So, far
as Canada is concerned, there  also

it i85 not totally banned. Sir, 1
have a report with me in which the
- Agriculture Minister of Canada says

like this: *This use of the five fumi-

gants including EDB will be banned
and ten other fumigants would Le

ordered off the market: unless their

manufacturers or users can  prove
they are needed ang safe”. If the
manufacturers or the users prove

that 1t is needed and safe, then they
will npot ban. Otherwise they will
ban, they say. The Agriculture Min-
ister, Mr. Eugene Whelan, says ina
statement that “EDB may be kept
solely for fumigating milling equip-
ment if it is shown to Ybe essential”.
It it is essential they say, it can be

used, Even Canada is using.

PROF. C. LAKSHMANNA Wwhat
is the date?

SHRI YOGENDRA MAKWANA:

This is of 24th January, 1984—a re-
cent one.

PROF. C., LAKSHMANNA.: So,
four months have elapsed.

SHRI LAL K. ADVANI: I quoted
& UN exDerd body also...,(In
terruptiong)

SHRI YOGENDRA MAKWANA:
Yes, UN  expert body also...(In-
terruptions) ... They have given guide-
lines. They sa&” ¢ is voluntary; they
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have not said ban it totally...(/n-
terrugAtons) .. Yes, the Government
can ban but they have not taken the d:ci-
sion; The other question he has ask-
ed is, where it is used.

SHRI SHRIDHAR WASUDEO
DHABE: Privat, manufacturers

SHRI YOGENDRA MAKWANA:
Now, thj is mainly wused by the fopd

Corporatjon of India, the State Ware- .

housing Corporations and the  Ceon-
tral Warehousing Corporation for
fumigation in the stock godowns—
not in the silos. In silos they are
not using it, After . fumigation it
evaporates.

SHRI SHRIDHAR
DHABE: What about
tions) ......

WASUDEO
o (Imerrup-

SHRI YOGENDRA MAKWANA:
I am coming to it. I know you are
more interested in it. I told ycu in
the beginning itself that you are
more interested in some of the indus-
tries which are based in Bombay. I
am coming to ijt.

SHRI SHRINDHAR
DHABE: In India,

WASUDEQ

SHRI YOGENDRA MAKWANA:
Not India, Bombay. 1 know the per-
sons also. Don't worry; I am
coming to ik e

SHRI SAT PAUL MITTAL (Pun-
jab): He has indigenous interests.

SHRI YOGENDRA MAKWANA:
A bulk quantity of 300 tonnes was
imported in 1978-79. It was lying- with
us. It continued to bhe used till 1983-
84 because it has a limited use. FCI
have decided to procure 300 tonnes
for 1984-85, ‘of whicn 100 tonnes are
available indigenously, the rest of 200
tonnes are to be imported.

Now he wanted {7 know the names
of the compan’es. Siz, there are
11 Parties and others holding certi-
ficates of regisiration under the Inse-
cticides Act for import or manufac-
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ture. They can «ither import or manu-
facture in the country, and for that
they have got registrations from
the Registration Committ2e¢ under the
Insecticides Act. There are 11 such
companies: (1) M/s. Excel Indus-
tries Ltd, Mr. Dhabe is very much in-
terested ...

SHdRI SHRIDHAR WASUDEO
DHABE: No, I am not interested. I
am interested only in saving the
people.

SHRI  YOGENDRA MAKWANA:
(2) M/s, Tata Chemicals, Bombay.

(3) M/s. Pest Control (India)

Ltd., Bombay.
(4) M|s. A VM, Research Iostitue
te, Hapur. R

(5) Mis. Prasad Bros., Bangalore.

(6) M]s. Manish Bio-chem Pro-
ducts Ltd, Ghaziabad.

(7) Director, Indian Grain Storage
Institute, Hapur.

(8) M/s. C. P. Chemicals, Ban-
galore,

(9) M/s, Shroff Industrial Che-
micals Pvt. Ltd. Vapi, Guja-
rat.

(10) M/s. Bharat Pulverising Mills
Ltd., Bombay and

(11) M|s. IM.C.C., Bombay.

Now out of these, currently two
manufacturers are manufacturing ED
viz. : :

(i) Mls. Tata Chemicals, Mithapur,
Gujarat; and

(1) M/s Shroff Industrial Chemi-
cals. Pvt. Ltd. Vapi, Gujarat.

Their production is like this. Th-
licensed capacity of M/s Shroff Chemi-
cals is 300 tonnes per annum. Produc-
tion during 1982-83 was 55 tonnes; and
in 1983, up to September 1983, it was
28 tonnes. Excel Industries: licensed
capacity is 100 tonnes; and they have
not manufactured. Tata Chemicals:
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licensed capacity is 108 tonnes; ana
they had manufactured, in 1982-83, 1
tonne. From these figures one can see
there is less indigenous production of
EDB and requirement is more. So  w¢
have to import.

So far as the other pesticides are
concerned, like aluminium phosphide,
which is widely used in this country
by the Food Corporation, State Ware-
heusing Corporations,”and the Central
Warehousing Corporalion sume jnstan-
ces have come to the notice of the
Government where some accidental
deaths has taken place due fo
the use of aluminium phos-
phate because phosphine gas is more
dangerous to human beingg because of
its eXtreme toxic effect. So
this insecticide 15 also dangerous. All
the three, as I said, are as such useful
tor the protection of foodgrains, but if
they are not useq properly, they are
dangerous fbr the human life,

About the tolerance limit, another
thing which the hon. Member referred
to, the Joint Committee of Food and
Agriculture Organization (FAO) ana
the World Health Organization have
said that the tolerance limit in tood-
grains is 50 parts per million, Now
in our country, as I may tell hon,
Members, particularly Shri Lal Advani-
il because he was very much pressing
for it, 2 to 5 parts per million is  the
1cesidum. Whereas the World Health
Organization and FAO of UNQ have
vecommended the limit up to 50 parts
per million, we are very much below
the tolerance limit.

SHRI LAL K. ADVANI: This might
have Deen the original gtandard laid
down. But this js a specific enquiry
eonducted by a panel of experts which
said after assessing it, they came to the
conclusion, that the leve] of residues to
be expected in some stored products fumi-
gated by othylene dibromide or its
mixture did not accord with its assess-
ment, and, therefore, they felt that the
use of the fumigant was inadvisable.
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SHRI YOGENDRA MAKWANA: I
do not know experts he is refer-
ring to,

SHRI LAL K. ADVANI: This is &
communication dated 15th February,
1984, .

SHRI YOGENDRA MAKWANA:
From whom?

SHRI LAL K. ADVANI: From the
FAO, UN.

SHRI YOGENDRA MAKWANA:
But this is also a FAO report which 1
have with me. My reports are more
authentic than those with the hon.
Member because I have an authentic
report from the FACQ and the World
Health Organisalion. You may be
quoting from  press reports. I am
quoting from the communication which
I have received from them.

SHRI LAL K. ADVANI: Will the
Minister lay it on the Table of the House
so that we can study the whole thing?
Of course, I am basing my remarks
on press reports that I have with me.
How can I study?

MR. DEPUTY CHAIRMAN: You are
referring to something ang he is refer-
ring to something else,

SHRI LAL K. ADVANI: This is the
communication of the 15{F of Febru-
;ary, 1984 from the FAO.

SHR] YOGENDRA MAKWANA: I
am also referring to the FAO and the
World Health Organisation report,

SHR]I SHRIDHAR WASUDEO
DHABE: What is the date?

SHRI YOGENDRA MAKWANA:
The date i3 very recent.

SHR] - SHRIDHAR WASUDEO
DHABE: Recent means what?

MR. DEPUTY CHAIRMAN: Yoy can
look into that communication also.
_SHRI YOGENDRA MAKWANA:
I will give the number, date and the
gist of the communication if you want.

MR. DEPUTY CHAIRMAN: No num-
ber is required. You lo6k into the
communication he is having,
. SHRI L.AL K. ADVANI: After all,
it is not a party issue,
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SHRI YOGENDRA MAKWANA:
[ do not take it as a party issue.

SHRI LAL K. ADVANI. We are
interested in knowing what the Goveru-
ment's response is to a U.N. communica-
iion which saye that the use of this
pesticide js inadvisable. If ap expert body
of the UN says it, I say, you should
consider it.

SHRT YOGENDRA MAKWANA: I
shoulq consider ijt, there is no doubt
abouf it. But what I gay is, I am
equally correct. I have a communica-
tion with me which says that the toler-
ance limit is 50 parts per million. And
I am relying on the information with
me, But, if the hon. Member supplies
his information, certainly 1 will look
into it,

But st present we have referred to
the Registration Committee which had
registered it. They are examining the
issue, ana the Government will take
a decision after we received the reports
from fhe committee. Unless we receive
the reports from the committee, it s
very difficult to say anything at this
stage.

SHRI LAL K. ADVANI: Meanwhile
the import has been suspended?

SHRI YOGENDRA MAKWANA:
There ¥ no necessity of suspending the
import at present because it is required
and it is essential for the preservation
of the foodgrains.

SHRI SANKAR PRASAD MITRA
(West Bengal): How many cancer
specialists have been included in that
committee?

MR, DEPUTY CHAIRMAN: Are
there experts on the committee? What
is it?

SHRI YOGENDRA MAKWANA:
Sir, they are all experts, I will read
out the names:

The Chairman of the Committee is
Dr, M. V. Rao, Deputy Director General
(Crop Science), ICAR which is a re-
gistered sociefy. Then, the members
are: Dr, K, D. Paharia, Plant Protec-

Imponrtance

tion Advisor to the Government of
India; Dr. Gothoskar, Drugs Controller
of India from the Ministry of Health
ana Family Welfare; Dr. Kashyap,
Deputy Director, National Institute of
QOccupational Health, Ahmedabad: Dr.
P. V. Krishna, Advisor (Chemicals),
Ministry of Chemicals and Ferlilizers,
then, Mr, K. Rajendran Nair, Secretary
Central Insecticides Board and Regis-
tration Committee. This is the
Committee.

SHRI SANKAR PRASAD MITRA:
That was exactly my point, 8fr. From
the names he has just read out, it is
clear that there is not a single cancer
specialist in that commitiee, What kind
of a committee i¢this? Can this com-
mitie: advice whether this  particular
chemical can produce cancer?

SHRI YOGENDRA MAKWANA:
This is the registration committee of
insecticides, Cancer is only, they say,
one of the effects of this chemical. So,
it is nof necessary {o have a cancer
specialist on this committee, These are
experts,

SHRI LAL K, ADVANI: I am afraid,
that is the main charge, ana on that
ground it has heen banned elsewhere.

MR. DEPUTY CHAIRMAN: Would it
not{ be proper to include?

SHRI YOGENDRA MAKWANA:
Then we will have to associate some-
body.

MR. DEPUTY CHAIRMAN: There
should be one person who js an expert
in assessing whether if reacts.

SHRI YOGENDRA MAKWANA:
Let me examine it. T cannot commit it.
I will examine it.

SHRI SANKAR PRASAD MITRA:
They can expand the committee,

SHRI YOGENDRA MAKWANA:
It is not necessary. But, for the infor-
mation o? the hon. Member, 1T may say
I will examine it.

PROF, C. LAKSHMANNA: Since
this is a very important issue, how long
will be take for examining it? We
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1o examine'it in detail. It is a matter

ot life ang death. 1
SHRI YOGPENDRA MAKWANA:

¢ has come to our notice only recently.

SHRI LAL K. ADVANI: The Gov-
ernment itself in its formal statement
has said in the last paragraph that the
Government will take an appropriate
decision regarding continued use of
Ethylene dibromide (EDB), after con-
sidering the views, That means that
this continued use wil] not be there in
the meanwhile even though it has been
continuing for 20 years, Whether 1t
should continue or not should now be
on the basis of the report given by the
Committee and not before that. There-
fore, the reply given earlier as to how
can we stop the jmport of EDB is not
a right answer. If, after considering
the report of this Committee, the Gov-
ernment comes to the conclusion that
this EDB should not be used—it should
be banned. Then what is the point in
import? Therefore, I am pressing for
the ban until the report of this Com-
mittee, Because of this the decision to

import EDB should be suspended in the
meantime,

SHRI SANKAR PRASAD MITRA:
Mr. Makwana you come from Gujarat
—the birth place of Mahatma Gandhi
who was against the use of dangerous
chemicals for agricultura] purposes.

SHRI YOGENDRA MAKWANA:
Sir, I want to make two, things clear.
The first thing is the hon. Member ig
very keen about the Cancer Specialist.
I will have a cancer specialist associat-
of with the Committes for this pur-
pose. He must be satisfied. The sccond
thing is very import about which the
hon. Member, Shri Advaniji, has said.
I will urge upon the Members that the
Committee i3 to arrive at a decision
soon and will submit its report. In
the meantime, there will not be any
import. So don't worry about it The
decision wil] be taken by the Com-
mittee immedigtely because we will
a‘pprise them that the Members of this
< Duse are very keen gbout the deci-
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sion of the Committee. So they wilt

expedite it and then we will do it.
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MR. DEPUTY CHAIRMAN: Now, we
will take up Special Mentions, Yes,
Mr, Advani. Let us be brief so that

we can finish it.

SHRI LAL K: ADVANI (Madhya
Pradesh): Mr. Deputy Chairman, Sir, 1
will finish in fiye minutes.

Sir, 1 rise to refer {o the continuing
strike by the students of the Mational
School of Drama in Delhi. This is a
prestigious institution. The studen!s
of National School of Drama, Delhi,
have been on  strike for the past
several days. In fact, this has become
a perennial feature with that institu-
tion. This i3 an important body, but
today it is in bag shape, rather a very
bad shape. It has been for a Jong time
facing many many problems. I would
like 10 urge upon the Government {0
look into these problems and if neces-
sary constitute a Committee either of
the Government or of Parliament to
examine how this body is functioning.
They do not have a campus, They do
not have an auditorium. How strange
that the Nationa) Schaol of Drama does
not even have an auditorium. It does
not have a proper staff. There are 3
classes and there is only one teacher
for acting. 1f you go and see the boys
hostel you will 1ind it a sarange
‘a  dormitory sort of thing.
There are so  many provlems
that these boys face that I
sometimes  wonder how  in spite
of these troubles they are ablg t, per-
form so well. I am a frequent visitor
to their performances and I can say
that the performances by the students
of the National School of Drama are
of a very high order and considering of
the circumstances in which they work
this surprised me. They are on  strike
because they are faced with so manv
problems directly related with their
needs. These should be sorted out :m-



